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and Industry*’ Volume III Mo. 1 
of 1958.

In addition, enquiries from interest-
ed parties are dealt with and the 
necessary advice offered, where 
needed, by the Essential Oils 
Research Centra.

Andaman and Nicobar Islands
j .* -  f  Shri R. Narayanasamy:

*]_ Sardar Iqbal Singh:
Will the Minister of Home Affairs 

be pleased to state:

(a) how far the colonization scheme 
has progressed in the Andaman and 
nicobar Islands; and

(b) whether even now settlers are 
required for the Islands?

The Depaty Minister of Home Affairs 
(Shrimati Alva): (a) Upto 1957-58,
11,304 acres of forest land have been 
cleared in the Andaman Islands and
1,633 agriculturist and 13 artisan fami-
lies have been settled in this area.

(b) Yes.

Secondary Schools
2709. Shri Elayapernmal: Will the

Minister of Education be pleased to 
state the amount allocated by the Gov-
ernment of India for the purpose of 
construction of buildings of privately 
managed secondary schools and build-
ings for libraries and laboratories at-
tached to such secondary schools dur-
ing 1956-57 (statewise)?

The Minister of Education (Dr. K. L. 
Shrimall): A  statement is laid on the 

eTable o f Lok Sabha- [See Appendix 
▼III, annexure No. 6].

Means Tin Plate Dealers’ Association 
Delhi

*71*. Shri Panigrahi: Will the Minis-
ter of Steel, Minea and Fuel be pleased 
to gtete:

(a) whether any amount was due 
to Government from Messrs Tin Plate

Dealers’ Association, Delhi during the. 
period 1954 to 1957;

(b) if so, what is the amount due;
(c) whether steps have been taken 

to recover the dues from the Associa-
tion; and

(d) what quantity of Iron and Steel 
under the T.C.A. Programme was re-
ceived by this firm during the same 
period?

The Minister of Steel, Mines and 
Fnel (Sardar Swaran Singh): (a) and
(b). The Tinplate Dealers’ Associa-
tion Ltd., Delhi, were Controlled 
Stockists for T.C.A. steel at Delhi. 
Until September, 1957 T.C.A. steel was 
being released to Controlled Stockists 
on credit basis. Payments were being 
made by the Stockists as sales took 
place. The Tinplate Dealers’ Associa-
tion were crediting amounts after the 
sale of the steel. It was, however, 
found in May, 1956, that they were in 
arrears to the extant of Rs. 76,000 on 
steel sold by them.

(c) Yes, Sir. The amount due from, 
the firm now is about Rs. 31,000.

(d) 1,525 tons.
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